List of Cases e-filed during the Month: July, 2024

Petitioner Name

Advocate Mobile

Sl. No. Court District Court Room Case Type Case Number Date of Registration | VS Respondent Advocate Number Advocate email id | Date of e-filing
Name
South 24 Parganas, GURKREET SINGH
Commercial Court| Purba Medinipur, TS Vs . . benazirkazidks@gmai
1 at Alipore Paschim Medinipur 1 TS (Com) (Com)/95/2024 02-07-2024 DINESH KUMAR Benazir Kazi 9831124197 Lcom 01-07-2024
and Jhargram SINGH
KEJRIWAL
ELECTRONICS
South 24 Parganas, LIMITED
Commercial Court| Purba Medinipur, MS Vs . pranjal613@gmail.co
2 at Alipore Paschim Medinipur ! MS (Com) (Com)/140/2024 02-07-2024 VINCI INDUSTRIAL | Franjal Pal 8981312450 m 02-07-2024
and Jhargram MANUFACTURING
CORPORATION
LIMITED
South 24 Parganas, SMT. PRATIMA
Commercial Court| Purba Medinipur TS SAHA
3 . . .p. ’ 1 TS (Com) 04-07-2024 Vs Shamik Banerjee 9123087570 shamik@intllex.com 02-07-2024
at Alipore Paschim Medinipur (Com)/96/2024 M/S G.D
and Jhargram ASSOCIATES
M/S MANMATHA
South 24 Parganas, NATH Ié[éNN]gU AND
. i . . iiit.bh ickl
4 Com:;‘zﬁlaérgourt Pz:zz?mM;iﬁffﬁr 1 MiscEX (Com) (Comi\;[gf%(oz . 05-07-2024 Vs Arfjit Bhowmick | ga30937635 2! °_‘|Nm'c @M 5072024
P o TheaD STATE OF WEST ail.com
& BENGAL
PAWAN
South 24 Parganas
. o ’ . . PRAHLADKA SHIV RATAN . .
5 Com:;‘zﬁlaérgourt Pz:zz?mM;iﬁffﬁr 1 I\fésocr;l‘)“rb ( Coml;/j‘fg‘af‘;‘gzz . 06-07-2024 Vs KAKRANIA 0830047413 | Kakrania.co@gmailc| . 7 004
P S TheeiD SRI GURU SINGH om
& SABHA
M/S T.V. WALA
South 24 Parganas, MEDIA
Commercial Court| Purba Medinipur, Misc. Arb Misc. Arb Vs Rupsha rupsha.chakraborty7
6 at Alipore Paschim Medinipur ! (Com) (Com)/105/2024 09-07-2024 M/S G.P. Chakraborty 7980732354 @gmail.com 08-07-2024
and Jhargram ENTERTAINMENT

LLP




UNION OF INDIA

South 24 Parganas, Vs
Commercial Court| Purba Medinipur, Misc. Arb Misc. Arb M/S ROOP Abhishek abhishekchakrabortyi
7 at Alipore Paschim Medinipur (Com) (Com)/106/2024 10-07-2024 CONSTRUCTION Chakraborty 9836271783 n@gmail.com 10-07-2024
and Jhargram COMPANY
South 24 Parganas, M/S CASTLE
Commercial Court| Purba Medinipur, MS Vs . . hiranchatterjee.88@g
8 at Alipore Paschim Medinipur MS (Com) (Com)/141/2024 15-07-2024 M/S SAIKIA AUTO Hiran Chatterjee 9831001769 mail.com 15-07-2024
and Jhargram PVT. LTD.
South 24 Parganas, KAJAL SAHANA
Commercial Court| Purba Medinipur, Misc. Case Misc. Case Vs SOURAV advocate.sourav.chatt
K at Alipore Paschim Medinipur (Com) (Com)/14/2024 15-07-2024 SM. PRATIMA CHATTERJEE 9836493565 erjee@gmail.com 15-07-2024
and Jhargram SAHANA
ANUBANDH
FINANCIAL
South 24 Parganas, SERVICES PRIVATE
Commercial Court| Purba Medinipur, MS LIMITED Muraleedharan .
10 at Alipore Paschim Medinipur MS (Com) (Com)/142/2024 16-07-2024 Vs Srijit 8443908687 msrijit93@gmail.com 16-07-2024
and Jhargram HI LIFE TRADERS
PRIVATE LIMITED
M/S. SK
DUDHORIA
South 24 Parganas, HOLDING PRIVATE
Commercial Court| Purba Medinipur, MS LIMITED Muraleedharan .
11 at Alipore Paschim Medinipur MS (Com) (Com)/143/2024 16-07-2024 Vs Srijit 8443908687 msrijit93@gmail.com 16-07-2024
and Jhargram UNIQUE FINANCE
SECURITIES
PRIVATE LIMITED
HYTONE
South 24 Parganas, MERCHANTS
Commercial Court| Purba Medinipur, MS PRIVATE LIMITED |PRITHWISH ROY roychowdhuryprithwi
12 at Alipore Paschim Medinipur MS (Com) (Com)/ 144 /2024 18-07-2024 Vs CHOWDHURY 8240168628 sh@gmail.com 18-07-2024
and Jhargram SUSMITA

CHATTERJEE




UNION OF INDIA

REP. BY
EXECUTIVE
South 24 Parganas, ENGINEER
Commercial Court| Purba Medinipur, . Misc. Arb KOLKATA, . . kailash.tamoli@gmail.
13 at Alipore Paschim Medinipur Misc. Arb (Com) (Com)/ 1072024 18-07-2024 CENTRAL DIVISION Kailash Tamoli 9339443150 com 16-07-2024
and Jhargram -1I, CPWD
Vs
M/S GORA CHAND
BOSE
South 24 Parganas, ANINDITA ROY
Commercial Court| Purba Medinipur, . Misc. Arb Vs . .
14 at Alipore Paschim Medinipur Misc. Arb (Com) |- 1) 110872024 26-07-2024 MIDNAPORE Hemant Tiwari - . 26-07-2024
and Jhargram DEVELOPERS LLP
South 24 Parganas, EdeiiImn?thtrles
. iy d t tani
15 |Commercial Court) Purba Medinipur, MS (Com) MS 31-07-2024 Vs Sayantani Das | 9674054202 |cOvOctesavantani®g| o, o7 5554
at Rajarhat Paschim Medinipur (Com)/150/2024 . mail.com
and Jhareram CXWAI Tech India
& Private Limited
M/S BEKKAY
STEEL INDUSTRIES
LIMITED
. North 24 Parganas Vs
’ . K.ZUBAIR . .
16 |Commercial Court| "\ vio Howrah, Misc. Case (Com) 26/2024 02-07-2024 M/S CONVENTRY | SKZU 9433820692 | juberd4@gmail.com |  02-07-2024
at Rajarhat HAMED
Hooghly SPRING
ENGINEERING
COMPANY
LIMITED
North 24 P State of West Bengal
i or arganas, % Deb debayan251 il
17 |Commercial Court| "\ i Howrah, MS (Com) 134/2024 02-07-2024 . s coayan 9735240251 cbayan23S1@gmail.c| ) 17 504
at Rajarhat Rajpath Contractors Chakrabarti om
Hooghly . ..
and Engineers Limited
BIMAL MONDAL
Commercial Court North 24 Parganas, Vs regulaw@rediffmail.c
18 . Nadia, Howrah, Misc. Arb (Com) 97/2024 04-07-2024 RELIANCE Saikat Ghosh 9830316690 gl ’ 04-07-2024
at Rajarhat om
Hooghly COMMERCIAL

FINANCE LTD.




DANIELI INDIA

LIMITED
Commercial Court North 24 Parganas, Vs hareramsingh.singh@
19 ; Nadia, Howrah, Misc. Ex (Com) 45/2024 08-07-2024 BAJAJ ALLIANZE | Hareram Singh 844494432 EA.s1g 08-07-2024
at Rajarhat hotmail.com
Hooghly GENERAL
INSURANCE CO.
LTD.
DR. ATINDRIYA
. North 24 Parganas BISWAS
' . @
po |Commercial Court) "y vi Howrah, Misc. Arb (Com) 98/2024 08-07-2024 Vs Anirban Roy 9051179950 | SCUmOTOYOB68@emal 0 17 504
at Rajarhat il.com
Hooghly KALAKARI
HEALTHCARE LLP
ASHOK KUMAR
LAKHOTIA AND 1
North 24 P ANR
. or arganas, . . .
Commercial Court . . Vs Amit Kumar asjadvocates@gmail.c
21 at Rajarhat Nadlféog;’l‘f;rah’ Misc. Case (Com) 272024 09-07-2024 PIRAMAL CAPITAL|  Surekha 9331001063 om 09-07-2024
AND HOUSING
FINANCE LIMITED
AND OTHERS
MACRAV
INFRASTRUCTURE
c ial Court North 24 Parganas, INDIA PVT. LTD alpiyaliroy@gmail.c
9o |-omumercial Lourtl o dia, Howrah, Misc. Case (Com) 28/2024 10-07-2024 Vs Piyali Pal 8777678096 | PAPYAITOY@EmAr 10-07-2024
at Rajarhat om
Hooghly SHAMIT
MANAGEMENT
PVT.LTD.
JAY RUBCHEM PVT
. North 24 Parganas, LTD .
o3 |Commercial Courtl "\ 4o Howrah, MS (Com) 135/2024 10-07-2024 Vs Mandeep Kaur 0830404555 | Advmkaur@gmail.co |y 00 500y
at Rajarhat m
Hooghly PURBA RUBBER
PVT LTD
SOUTH BENGAL
Districts of Paschim STATE
c ial C Bardhaman, Purba Miscellaneous CO-II-?'IRD'%'\IIQSAF')I'?SJ v Sayantan 9232558400 sayantan.lex@gmail.c
g5 |Commercial Court) gy man, Bankura, Appeal 02 of 2024 09-07-2024 S| Mukherjee om 09-07-2024
at Asansol Birbhum, Purulia and (Commercial) NEW EUREKA VIS vis
rohum, Furulia an TRAVELS CLUB A s

Murshidabad.

PARTNERSHIP

FIRM




Commercial Court

Districts of Paschim
Bardhaman, Purba

Miscellaneous

AMAL KRISHNA
DEY Vs INCHARGE

Avihek Dey

9832848708

avisek.dey21@gmail.c

26 at Asansol Bardhaman, Bankura, Execution 20/2024 10-07-2024 M/S CENTRAL VIS V/S om 10-07-2024
Birbhum, Purulia and (Commercial)/ WARE HOUSING -
Murshidabad. CORPORATION
Districts of Paschim STEEL AUTHORITY
. Bardhaman, Purba Miscellaneous OF INDIALTD Vs Biswadeb I, :
o7 |Commercial Court) g dhaman, Bankura, Arbitration 33/2024 10-07-2024 HIMADRI Chattopadhyaya | 001604028 |gauribiswa@gmail.col 44 7 5604
at fsanso Birbhum, Purulia and (Commercial)/ SPECIALTY VIS Vs m
Murshidabad. INDUSTRIES LTD
Districts of Paschim M/S NILKANTA
. Bardhaman, Purba Miscellaneous HIMGHAR PVT. Shankari Prasad )
og |Commercial Court) o thaman, Bankura, Arbitration 34/2024 19-07-2024 LTD. Vs SRI Mukherjee 9064410742 |shankumuk@emalle | 49.07.024
at fisanso Birbhum, Purulia and (Commercial)/ RADHA RAMAN Vs om
Miirchidahad MONDAL
Districts of Paschim H.P. ISPAT
Commercial Court Bardhaman, Purba Money Suit PRIVATE LIMITED ghosal.suvodip@gmai e-filing portal will
29 Bardhaman, Bankura, ) 55/2024 19-07-2024 Vs M/S ANIMUL  |Suvodip Ghosal Vs 9547930079 19-07-2024  |not be available for
at Asansol i . (Commercial)/ l.com
Birbhum, Purulia and ISLAM AND RAJ the period from
Murshidabad. HARDWARE 15/07/2024 to
20/07/2024 due to
Districts of Paschim HIMADRI migration from e-
Commercial Court Bardhaman, Purba Miscgllangous SPECIALTY . mailsandipagarwal @g filing 1.0 to e-filing
30 at Asansol Bardhaman, Bankura, Arbitration 35/2024 22-07-2024 CHEMICAL LTD Vs |Sandip Agarwal Vs 9831087781 mail.com 22-07-2024 3.0 of the
Birbhum, Purulia and (Commercial)/ STEEL AUTHORITY —— Commercial Court
Murshidabad. OF INDIALTD at Asansol. & As
per direction
Districts of Paschim HIMADRI accept the cases
Commercial Court Bardhaman, Purba Miscgllangous SPECIALTY mailsandipagarwal @g through filing
31 at Asansol Bardhaman, Bankura, Arbitration 36/2024 22-07-2024 CHEMICAL LTD Vs |Sandip Agarwal Vs 9831087781 mail.com 22-07-2024 counter by filing
Birbhum, Purulia and (Commercial)/ STEEL AUTHORITY — the cases directly
Murshidabad. OF INDIALTD through the CIS.
Districts of Paschim
. Bardhaman, Purba . RREPL-KIPL(JV) i )
gy |Commercial Court) gy Bankura, Money Suit 5712024 25.07-2024 Vs Eastern | AMUnoy Mukheriee|  gg5 880043 [2nUNOLMUKheriee@g) o5 7 904

at Asansol

Birbhum, Purulia and
Murshidabad.

(Commercial)

Coalfields Limited

VS

mail.com




33

Commercial Court
at Siliguri

Money suit,Title
suit,
Commercial civil
sui, title suit,
Money
execution, Misc.
Arb.,Misc case,
Arbi. Execution,
Misc(Judl.) arb.

>

nil

nil

nil

nil

nil

nil

nil

Total e-filling cases : 32




